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Honble Mr.S.Dasgupta Administrative Member. 
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UNION OF INDIA & CR5. 

For the petitioner: NONE O  
For the respondents:Mr.B.K.Chatterj cc, counsel/Of tcl 

Mr. S.P,Furkajt, counsel(Pvt.) 

OR IDE R 

None appears for the petitioner on repeated 

calls. It is noted that on earlier two dates on 100 3.96 

and .145.98 the petitioner was absent on Calls when, the 

matter was taken up for hearing. The application is 

dismissed tar diefault. No order as to costs0  
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Mr.B.K.Chatterjee,la.counsel,appears tar the 

respondents. 
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